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AT (Fere) AfAHEw 2008 it &=T 20E F a8

FT.3TT. 2604 (37).— Fra T TLHTT 7 I ATATH, 1989 (1989 FT 24) UF ¥orer (Ferre) Afarfa=s
2008 (2008 T 11)(FS& TaH T8 TATT I ATATHIH Fgl TAT ) T 917 20 F HiT IT-4TT (1) F Tefi=
STTEY, ATEA o TS9O, THTETI, 9T |1, @0 3, I7-T0L (i), AT 10 31t 2026 H THTIAT 9T qEhTT
& YA HATAT (YA A1) T ATEAAT AT 1. 3. 1844 (E) AT 9 319 2026 (e 68 T80 TATT I
ATEGAAT gl TAT 2), FTT S ATLAAT & IUTaE A= 7 AfAfEe i #7 787 9291 77 F TRME
S 7 farare Yo o i “qaraa-gsar e i J T arsa aRae (131 frarfiey)” # o
I TRATSAT & [HITad, 2o, Y9, 3T T & (o0 TTerd g, UET S[H F7 ST H & STl
OO 7 AT |

3644 G1/2026 @)
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Y, I ATSGEAT FT G 3IF ATAATHW £ g 20%F FiT 3T 9T (4) F wefiq  srglewmi
st (Tore) T -3t SfAaT, AR R Srer 2fF e s 9=t st < e s
“&f= g § i 07-07-2025 7 08-07-2025 T STRTTEr foham 12 =7 |

ST, T TSR 7 ST YT g0 o, TeqH ATIFT g7 39 sneray foF qaars % Tt vd 3%
ATAT=H AT &7 20T F ATETE F AT 7T FL QT TTZ |

T, I At T omer 202 A ITART (1) F TTEL0T § TAT VTR 7 a4t RAre Fi
TLHTT T T FL &l g |

Ad: T Fe T TR, TeIH ITIEHRTLT & 3I<h AT F ITH S 9T ST I<F ATATT T &mer 202 H¥
STLTT (1) BT 9&q <RIl FT TN FId gU, T ST XAl & o6 T08 IUaE TaAr | ey g
& Teh AN & for srfora &t STusty |

AT 7g o FET IR 36 ATATH o gmer 20F & IT-4T (2) F A8 § Tg JT90T FdT §
T TS | TH ATEEEAT F TR g T THE SUTHE AgHAT § [AAiay g a4t Rt & 7 g

AT AL H ArcAifahd w9 7 g g s |

AT
HET T 1157 6 QLG Sret % S(asra 5 T &7 fa9rw o 7R “qaraa-gear fadt i aeft
ATE TR (131 faiex)”  for stfSra & ST aTelt S 7 =T a1 39 Tea sterg faaw |

EEIEp) ‘ﬁ[ﬁ'?ﬂ'

gTRa .
Floam e | T | g | W | afre s R wf
@) | aar) | afifa
1 26 2 3.2400 0.3200 it TR AT Ti JoTaTe
2 26 5 0.7400 0.2500 GIEE) Terer foaT fgere
3 26 711 0.4500 0.1300 = EIEICIFRITIER
4 26 711/2 1.5000 0.3300 GIEE UERECIEE
5 26 7/1/3 1.5000 0.2800 GIEE) TraT AT o
10 0.1700 0.1700 .

° 28 11 3.3400 0.3600 Bl ST, T e

26 16 0.9100 0.4400 EIEE) T T T

26 21/1 0.7700 0.5200 it AT AT ==

EIRGE .

9 26 30/1 1.4400 0.8200 it Tt fuar fag
10 26 37/1/1 0.6950 0.3100 it e foaT FrreETr
11 26 38 0.1500 0.0200 it e foar Fafhere
12 26 43 0.1000 0.0900 it Trer foar g
13 26 44 0.1000 0.0200 = e foar gwe
14 26 45 0.1800 0.0700 it Trer foar g
15 26 46 0.1700 0.0400 it Trer foar g
16 26 47 0.4500 0.0600 e HeaTaTs o Feft
17 26 48 0.2000 0.0200 e HraZars aar aeft
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AL 0T ST - AT

v | T | o | T ww | e e
. LELY @) ﬁﬁﬁl & AT
@smR) | s
18 26 49 0.7100 0.1100 ot qravaTs aar a9ft
19 26 50 0.1500 0.0300 e Heavars a9r a9t
20 26 51 0.8800 0.0800 e THFA TS JaT BETHIATT
21 26 324 1.4900 0.0600 ot orer foaT STy
22 26 327 0.7500 0.0400 ot SUEIRRECICIRRL
23 26 329 4.6800 0.0500 IGIE ST foAT AT
24 26 336 1.9500 0.0200 ot o= foaT yegae
25 26 339 2.3500 0.0200 = THTETS AT afd THIE
26 26 348/5 1.2100 0.0400 IGIE T o =mefier weft
27 26 352 1.1900 0.0200 e FTAA AT srEE
31.4650 | 4.7200
gy | @ew)
1 26 122 1.0600 0.2000 GIEE) Teafrere AT Teae
2 26 123 1.7400 0.0600 fifera AT T A
3 26 | 132/2/1 | 2.0300 0.6100 IGIEE TR T Harae
4 26 | 133/2/1 | 1.4916 0.1900 GIEE) grere foraT U
5 26 134 0.0700 0.0700 GIEE) ’ @QT T AT T
ZHTETE,
135/1 0.1349 0.3900 . .
° 26 135/3 0.0912 | fa=nfua Sl et i <Y
7 26 138/1 0.9086 0.0600 IGIEE Tt T AT
8 26 139 0.0500 0.0500 ot FTLAE, AT (07, e, A
9 26 140 1.7200 0.2000 IGIE fager foaT v
10 26 141 1.6500 0.3700 it THASTS a7 AAHIET
y - 143 2.5300 0.0200 . e fier T
146 1.5000 0.2400
12 26 147/1 1.2400 0.0200 e TEATEA o1 g%
13 26 147/2 0.0600 | faerfaa = B CICIER ISR ECICE LY
14 26 149 1.2700 0.0400 = AT AT waT
15 26 121 0.0500 0.0400 it HATITETE Of ST
17.5963 | 2.5600
T ogam) | @aw)
1 26 2/2/1 1.4875 0.6700 it HAT TTorew
2 26 2/3 0.2500 0.1400 it HAT TTorew
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mi | | A |
:_' LIE] 7.8 @H:j A THT @srq:rr %E;/ s{ﬁwm?ﬁaamﬁm‘r
@) | maw) | R
3 26 2/6 1.2700 1.1300 ot AT HIgAaa
4 26 2/7 0.8700 0.8700 ot HAT TR
5 26 5.800 3.9600 e AH TS
6 26 4.1800 1.3300 IGIEE AT Hig2Te
7 26 4.2500 1.2400 GIEE] TATHE gariEg
8 26 10 0.4500 0.1800 ot WA g AEag
9 26 64/1 1.7600 0.8100 e THRTETE TSTRH
10 26 12 0.9600 0.9600 IGIE TTafiE AR g
11 26 14 2.7500 0.6100 GI] THET FTLATA
12 26 15 0.7500 0.0900 e FATITTERT FEfEg
13 26 16 2.0400 0.2700 e FATTTET Fefeig
14 26 20/4 1.0000 0.3200 e EEERAE L
15 26 22 3.1900 0.1800 fifera AT gHT
31.0075 | 12.7600
I
@) | @)
1 26 2/1 2.0200 0.2700 fifera Hopft fRene ot
2 26 3/1/1 2.7800 0.0800 it o =g
3 E 26 312 2.0200 0.1000 it FTEHTATS AL
4 E 26 4 7.4200 0.0200 it AT STENT . gET
5 26 64/1 0.4000 0.1300 GIE) HABTATE FEOTIET
6 26 69/1/1 1.2000 0.0700 GIEE THIT =TT
15.8400 | 0.6700
¥ ®s) | @¥)
1 - 29/2/1 0.4000 0.2200 e 1 - ATt foar Rvaeame
29/2/2 4.7800 IEENIEEE 2- StweRTer foaT e
2 25 32/1 1.3300 0.2200 it TSI TheNe T TroeTe 8T
3 25 38/1 0.4300 0.4300 it GERRECIRIIEE:)
4 25 38/2 0.4400 0.0200 it FferaraTs afy @qr
5 E 25 38/3 0.2000 0.0200 = AT AT qeette
38/4 0.4000 0.0300 )
° 2 38/7 0.4000 0.0400 Bl ST PR getere
7 25 40/1/1 3.7700 0.0200 it oA AT AT
25 41/1 1.9000 0.0200 it famrer foaT ameT
9 25 131/1 1.6000 0.1300 it s foar qmea
10 25 132 1.0900 0.0300 et FTeYaTE g AT
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IR s‘.{ﬁ' FT
TR
7. . T 1 & TFR | T w1 am/Raa At
g | ™| TET gﬁ e | Rif 7 T
T @amx) | wfERa
142/1 0.6100 i
11 05 0.0200 . 1. ermatET foar Eafar
142/2 0.0400 | fa=rfaa 2. FEEETE foar Bt
12 25 145 4.0400 0.0200 e FHATIAT ST INTALIT
13 25 163 2.0200 0.1100 e REIEERIER EEIRIECE AL
14 25 168 1.1000 0.2100 IGIE AT afe gaefET
15 25 183 0.4000 0.0900 IGIE ST T WEw
16 25 34 1.3900 | fa=trtoa e sty foar e
- 26.3400 | 1.6300
(3.3T<.) (B.31<.)
122.2488 | 22.3400
T
3 (3.3T<.) (B.31<.)

[T, | .G197/BSL-KNW 3 & 4th/Borsel+4VIgs/20E]
AL FHTT [T, T T Trwrer (o)

MINISTRY OF RAILWAYS
(Central Railway)
NOTIFICATION
Mumbai, the 19th May, 2026
Under clause 20E of the Railway (Amendment) Act 2008

S.0. 2604(E).— Whereas, by the notification of the Government of India in the Ministry of Railways (Railway
Board), number, S.O 1844 (E) dated 9™ April 2026 published in Gazette of India, Extraordinary, Part Il, section 3 Sub-
section (ii), dated the 10" April 2026 (hereinafter referred to as the said notification ) and issued under sub-section (1)
of section 20A of the Railway Act, 1989 (24 of 1989) and Railway (Amendment) Act, 2008 (11 of 2008) (hereinafter
referred to as the said Act), the Central Government declares its intention to acquire the land specified in the schedule
annexed to the said notification for the purpose of execution, maintenance, management and operation of Special
Railway Project, namely “Bhusawal-Khandwa 3 & 4" line Project (131 Kms)” in the district of Burhanpur in the
State of Madhya Pradesh.

And whereas, the substance of the said notification was published in for Sub-Divisional Oficer (Revenue) &
Land Acquisition Officer, Nepanagar in daily newspapers namely “Dainik Bhaskar” & “Dainik Patrika” Dated 07-
07-2025 & 08-07-2025 respectively under sub section (4) of section 20A of the said Act.

And whereas, objections were received. Competent Authority has heard the objections and orders have been
passed in terms of Section D of the said act.

And whereas, in pursuance of sub-section 20E of the said Act, the competent authority has submitted its report
to the Central Government.
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Now therefore, upon receipt of the report of the Competent Authority and in exercise of the powers conferred
by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the lands specified in the
schedule annexed hereto shall be acquired for the aforesaid purpose.

And further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government hereby
declares that on publication of this notification in the official Gazette, the land specified in the schedule annexed hereto
shall vest absolutely in the Central government free from all encumbrances.

SCHEDULE
Brief description of the land to be acquired with or without structures, falling within the Special Railway Project
of “Bhusawal-Khandwa 3™ & 4™ line Project (131 Kms)” for 5 villages in the District Burhanpur in the State of Madhya

Pradesh.

Total Acquisitio #&;’Bg
SRNO Village P.H. Gatt Area n Irrigated/ Farmers Name
N No. . Area
(inHa) (in Ha.) Non
' Irrigated
1 26 2 3.2400 0.3200 Irrigated Chandrakantabai Pati Tejpal
2 26 5 0.7400 0.2500 Irrigated Sunil Pita Hiraman
3 26 7/1/1 0.4500 0.1300 Irrigated Leelabai Pati Anna
4 26 7/1/2 1.5000 0.3300 Irrigated Raju Pita Anna
5 26 7/1/3 1.5000 0.2800 Irrigated Ramdas Pita Anna
6 26 ﬂ 2;7188 8%288 Irrigated Mirabai Bewa Pannalal
7 26 16 0.9100 0.4400 Irrigated Totaram Pita Gurudayal
8 26 21/1 0.7700 0.5200 Irrigated Nannusingh Pita Chainsingh
9 26 30/1 1.4400 0.8200 Irrigated Budha Pita Mitthu
10 26 37/1/1 0.6950 0.3100 Irrigated Gopal Pita Kashinath
11 26 38 0.1500 0.0200 Irrigated Sunil Pita Nandkishor
12 26 43 0.1000 0.0900 Irrigated Suresh Pita Tukaram
13 Borsel 26 44 0.1000 0.0200 Irrigated Suresh Pita Tukaram
14 26 45 0.1800 0.0700 Irrigated Suresh Pita Tukaram
15 26 46 0.1700 0.0400 Irrigated Suresh Pita Tukaram
16 26 47 0.4500 0.0600 Irrigated Sundarbai Bewa Banshi
17 26 48 0.2000 0.0200 Irrigated Sundarbai Bewa Banshi
18 26 49 0.7100 0.1100 Irrigated Sundarbai Bewa Banshi
19 26 50 0.1500 0.0300 Irrigated Sundarbai Bewa Banshi
20 26 51 0.8800 0.0800 Irrigated Ramkalibai Bewa Chhadamilal
21 26 324 1.4900 0.0600 Irrigated Ganesh Pita Jagannath
22 26 327 0.7500 0.0400 Irrigated Jagannath Pita Narayan
23 26 329 4.6800 0.0500 Irrigated Jagannath Pita Narayan
24 26 336 1.9500 0.0200 Irrigated Deepak Pita Pralhad
25 26 339 2.3500 0.0200 Irrigated Prabhabai Choudhary Pati Pramod
26 26 348/5 1.2100 0.0400 Irrigated Ram Pita Ghashiram Lodhi
27 26 352 1.1900 0.0200 Irrigated Vaman Pita Aasaru
31.4650 4.7200
Total (Ha) (Ha)
1 26 122 1.0600 0.2000 Irrigated Nandkishor Pita Madhukar
2 26 123 1.7400 0.0600 Irrigated Subhash Pita Sitaram
3 26 135/2/ 2.0300 0.6100 Irrigated Ramesh Pita Sitaram
4 26 13?/ 2 1.4916 0.1900 Irrigated Shubham Pita Upendra
5 | Chulkhan | 26 | 134 | 00700 | 00700 | Irrigated Bhagwandas, Rajesh Na. Ba.
Rameshchandra Isbai
6 26 iggg 8(1)8111'2 A n%?h%?sge d Irrigated Digambar Pita Dattu
7 26 138/1 0.9086 0.0600 Irrigated Yuvraj Pita Bhagwat
. Kalusingh,Balusingh,Amarsingh,Bholasin
8 26 139 | 0.0500 0.0500 Irigated gh o, Bagaji’ Ramsir?gh,
9 26 140 1.7200 0.2000 Irrigated Vitthal Pita Fakira
10 26 141 1.6500 0.3700 Irrigated Sumanbai Bewa Manmohan
143 2.5300 0.0200 . - .
11 Chulian 26 146 1.5000 0.2400 Irr!gated Rajklsr.lor !:’lta Ramdas
12 26 147/1 1.2400 0.0200 Irrigated Ismail Pita Supadu
13 26 147/2 0.0600 | Annihilated Irrigated Nirmalabai Pati Vinodkumar
14 26 149 1.2700 0.0400 Irrigated Raghunath Pita Bhagwan
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Acquisitio Land
SR.NO . PH. | Gat | 'o@ n Type
Village Area Irrigated/ Farmers Name
N No. . Area
(inHa) (in Ha) Non
’ Irrigated
15 26 121 0.0500 0.0400 Irrigated Manishabai Pati Arun
17.5963 2.5600
Total (Ha) (Ha)
1 26 2/2/1 1.4875 0.6700 Irrigated Meena Rajendra
2 26 2/3 0.2500 0.1400 Irrigated Meena Rajendra
3 26 2/6 1.2700 1.1300 Irrigated Narayan Mohanrao
4 26 27 0.8700 0.8700 Irrigated Meena Rajendra
5 26 3 5.800 3.9600 Irrigated Shriram Sonji
6 26 7 4.1800 1.3300 Irrigated Narayan Mohanrao
7 26 9 4.2500 1.2400 Irrigated Bhagat Singh Sardar Singh
8 Ratagad 26 10 0.4500 0.1800 Irrigated Bhagat Singh Sardar Singh
9 26 64/1 1.7600 0.8100 Irrigated Narmadabai Rajaram
10 26 12 0.9600 0.9600 Irrigated Bhagat Singh Sardar Singh
11 26 14 2.7500 0.6100 Irrigated Ramesh Babulal
12 26 15 0.7500 0.0900 Irrigated Kailash Singh Keshar Singh
13 26 16 2.0400 0.2700 Irrigated Kailash Singh Keshar Singh
14 26 20/4 1.0000 0.3200 Irrigated Devendra Rajendra Prasad
15 26 22 3.1900 0.1800 Irrigated Lata Hemant
Total 31.0075 12.7600
(Ha.) (Ha.)
1 = 26 2/1 2.0200 0.2700 Irrigated Manjushree Kishor Shah
2 > 26 31 2.7800 0.0800 Irrigated Bhikari Chandu
3 & 26 3/2 2.0200 0.1000 Irrigated Rukhmabai Laxman
4 e 26 4 7.4200 0.0200 Irrigated Ali Asgar Mohammad Hasan
5 g 26 64/1 0.4000 0.1300 Irrigated Alkabai Krishnasingh
6 26 69/1/1 1.2000 0.0700 Irrigated Ramesh Sadashiv
15.8400 0.6700
Total (Ha) (Ha)
1 25 29/2/1 | 0.4000 0.2200 Irrigated 1- Ja_waharlal P_ita G_irdharlal
29/2/2 4.7800 | Annihilated 2- Jaiprakash Pita Girdharlal
2 25 32/1 1.3300 0.2200 Irrigated Rajkishor Pita Ramdas Vagaira
3 25 38/1 0.4300 0.4300 Irrigated Sanjay Pita Godam
4 25 38/2 0.4400 0.0200 Irrigated Savitabai Pati Santosh
5 25 38/3 0.2000 0.0200 Irrigated Subhash Pita Murlidhar
6 25 22771' 82888 88388 Irrigated Pramod Pita Murlidhar
7 25 40/1/1 | 3.7700 0.0200 Irrigated Kirankumar Pita Manaklal
8 Nashirabad 25 41/1 1.9000 0.0200 Irrigated Dinesh Pita Damodhar
9 25 131/1 1.6000 0.1300 Irrigated Ravindra Pita Namdeo
10 25 132 1.0900 0.0300 Irrigated Barakibai Pati Dhyansingh
1 25 142/1 0.6100 0.0200 Irrigated 1. Dhyansingh Pita Zhitriya
142/2 0.0400 | Annihilated 2. Kasturibai Pita Zhitriya
12 25 145 4.0400 0.0200 Irrigated Kamladevi Bewa Gangacharan
13 25 163 2.0200 0.1100 Irrigated Rajivkumar Pita Gordhandas
14 25 168 1.1000 0.2100 Irrigated Goribai Pati Chhatarsingh
15 25 183 0.4000 0.0900 Irrigated Jyotsana Pati Mahendra
16 25 34 1.3900 | Annihilated Irrigated Premanshu Pita Vinodkumar
26.3400 1.6300
Total (Ha) (Ha)
Grand | 122248 | 923400
Total (Ha) (Ha)

[F. No. G197/BSL-KNW 3" & 4th/Borsel+4VIgs/20E]
BHUVNESH KUMAR GUPTA, Chief Administrative Officer (Construction)
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